
(HIGH COURT OF ASSAM

THE GAUHATI HIGH COU RT AT GUWAHAT I
, NAGALAND, M]ZORAM AND ARUNACH AL PRADESH)

No. Hc.vu-ls/2013(pt.)/ gSq? ta
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From

To,

Sub:

Ref:-

Sir,

Copy to

With reference to- the above, I am directed to inform you that you have beengranted casuar reave on o3.o-g.2024 rr *"li rr *i,." reave permission from theevening of 29'og'2024 ti, the evenin, .i oo.or.io24. The next senror most Judiciarofficer avairabre at the sration sharr remain ir-.h.; ;;;,;-c;urr and office in your absence.

Yours faithfully,

st l-

Smti Jayashree Bora,
Jt. Registrar (Vigitance),
Gauhatt High Court,
Guwahatt.

Shri Abhijit Bhattacharyya,
District & Sessions Judge,
Darrang, Mangaldai.

Dated Guwahati the
Casual leave with station teave permission.

Your letter Nos. Dj(D) 6042, U(D)6O43 dtd.27.08.2024.
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